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(iii) Government are examin-
ing a proposal submitted by 
a salt shipper for acquisition 
of 2 ships for the movement 
of salt and cement. 

8clentiJIc Posts In Civil Aviation 
Laboratories 

1683. Shrl D. C. Sharma: Will the 
Minister of Civil Aviation be pleased 
to state: 

(a) whether the Committee on Or-
ganization of Scientific Research in 
Civil Aviation has recommended an 
in::'rcBse to the maximum extent pos-
sible in the number of scientific posts 
at the lower level in the two labora-
tories now maintained by the Direc-
torate-General of Civil Aviation noW 
maintained by the Directorate-Gene ... 
ral Of Civil Aviation in New Delhi; 

(b) whether the recommendation 
has been considered and arceptcd; and 

(e) if so. the steps taken to imple-
ment the same? 

The Minl.ter of Transport (Shrl Raj 
Bahadllr): (a) to (c). A copy of the 
Report of the Committee on Organisa-
tion of Scientific Research in the labo-
ratories of the Research and Develop-
ment Directorate and the Radio Cons .. 
truction & Deveropment Unit of the 
Civil Aviation Department at New 
Delhi has been received by Govern-
ment last month. 

The report is under examination. 
As the recommendations made there-
in are of far-reaching nature, they 
will require very careful considera-
tiOn in consultation with other Min-
istries before decisions can be taken. 

Capsizing of "Kalyani" Fl!lhInc 
Tra .... ler 

r Shrl Kalrolkar: Shrl Raghunath Sinrh: 
18M'i Dr. ~de a Prasad: 

Shrl nukam Chand 
L Kachhavalya: 

Will the Mini,ter nf Food and Acrl-
1l-1I'ture bC' pleased to state: 

(a) the rMsons for sending "Kal-
,.ani'· a fishing trawler, for fishing in 

stormy weath'er; 

(b) the number of persons .... ho 
were on board and the number of 
persons survived; 

(c) whether all at them were swim-
ming experts and whether any quali-
fied Tindal was on board; and 

(d) whether this trawler had beoen 
duly passed in accordance with the 
Mercantile Marine Department Regu-
lations? 

The Deputy Minister In the Minis-
try of Food and Avicullllre (Shrl 
D. R. Chavan): (a) The trawler left 
Bombay on her routine exploratory 
fishing voyage on 15th July, 1965, 
when weather waS not story. 

(b) There wcre 14 person, on board 
H,T. jKalyani' and so far we have had 
reports Of only one survivor. 

(c) All the persons on board tblS 
trawler knew swimming. The traWl'er 
was under thl' command of an om~er 
holding a Fishing Skipper's Certifi-
cate. The officer who was second in 
command at this trawler was also 
holding a Second Hand Fishing CertI-
ficate. Both these certificates are ilI-
sued by the Mercantile Marine De-
partment and. are much superior te> 
that of a Tindal. 

(d) The trawler was last In8pected 
during Marc.h/April, 1965 by the Mer-
cantile Marine Department when ,..,-
pairs were carried out for sea-wor-
thiness. 

Loss of FoodrralM due to Floods 

1685. Shrl R- Barua: Will the MIn-
ister of Food and Arrienlture be plea.-
ed to statr. the 1059 of various varie-
t e~ of food grains in tenns of qua.nti-
ties and money value due to ftoads in 
each t t~ during the period from 
1960 to 19 4~ 

~ Deputy Minister In the MIn. 
try of Food and A.,-Icnlture (Shrl 
Shahnawa. Khan): The lnformatlon is 
not available. The time and labour in-
volved in its collection would not be 




